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MINISTRY OF RATLWAYS " defective condition. In case of speedometer/
{Railway Board) . recorder becomting defective during the tun, the
NOTIFICATION train shovld run at a gpeed pmcﬁﬁadby special
“New Dell, the 17th March, 1999 nstructins”.
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by claso {g) of seb-goction (2) of section 60vead with section
. 198 ang @lause (a) of sub-aection {2) of section 200 of the

Railways Act, 1989 (24 of 1989), the Cantral Goyenunent -
herepy wakes the following rales forther to amendibe Indian -

Raibways(Open Lines) General Rules, 1976, namely . —

L. (1) These rules may be called the fndian Raitways

(Open Lines) Gensral (Amendinent) Rules, 1999,

{2) They shall come jnto force on the date of their
publication in the Official Gazette.

2. inthe Indian Railways (Open Lines) Genezal Rules,
1976, in Chapter IV, inpule 14—

() T the Headingfor the words “Head liglt and
marker Tights”, the words “Head lighi, markes
ehts snd speedometer” shall be substitutod.

() After sub-rile 4, the following shall be iusaﬂed,
namehy. .—

“(5) In casce of defective electric head lzght of
locomotive teming in a section provided with
vefleciive type of enginearing fixed sigual, during
Bight or thick foggy weather innpairing vieihility,
on B(; and MG, the driver shall work the train

cautiovaly at & spead not exceeding the severest
temporary spoed restiction imposed in theblock
wection of 40 kmph, whichever 15 loss.

(6) Concting locos should 0t b6 tarned oot from

horee shed if the speedometers/recorders arein
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.1976 , in Chaptar IV; inrale 16, in sub-pule (1) for clause (b),

the following clavse shall be substituted, namely —

“(b) By night, as well a» in thick, foggy or -

tempestaous wenther inpairing visibility duding
day, a red tail tnmp of approved design Jsplaying
¢ither a stoady or flaghing red light to indicats
lastvebiole check device and Rashing amber light
1o exhibit obistruction on teack shall be lit, or”

[No. 98/Safety (A&R)1972]
SHANTI NARAIN, Member Traffic,
and Ex-Offtcle Sacy.

Nato: . ’E‘prdncimlmiesweremﬁﬁedndel\lo GSR. -

443(E) dated the 218t July, 1981 and were
subeequently amended vide No.

(U GSR 320 dated the 16th April, 1983,

() GSR 352 dated the 30th April, 1983,

(3) GSR S14(¥) dated the 27ih fune, 1983,

(4) GSR 476.(F) dated the 2ith Juns, 1984,

(5) GSR 245 dated the 23rd May, 1992,

(6) CRF. 83 dated the 17th Fehrary, 1996,
(7) OSR 101 dated the 23vd May, 1998, and

(8) GSR 47 datoed the 13th February, 1999, -
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